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NATIONAL HUMAN
RIGHTS COMMISSION

Minorrapevictim
diedwaiting for
treatmentin Bihar

NEW DELHI, JUNE 3
The National Human Rights
Commission (NHRO has
issued anoticetothe Bihar DGP
and Chief Secretary, seeking a
detailed repart into the death of
anine-year-dd rapevictim, who
died in an ambulance while
waiting for treatment.

Govt takes action
against doctors

The victim was allegedly
raped and assaulted in Muzaf
farpur district an May 26. Mean-
while, the Bihar govermnment an
Tuesday suspended the Med-
ical Supenintendent of the Sn
Krishna Medical College &
Haspital for dereliction of duty.
Abhijeet Singh, acting Deputy
Supernintendent of the Patna
Medicad College Hospital
where the girl died on Sunday,
was divested of the charges by
the health department. — TNS
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NATIONAL HUMAN
RIGHTS COMMISSION

Minor rapevictim
diedwaitingfor
treatmentin Bihar

NEW DELHI, JUNE 3
The National Human Rights
Commission (NHRC  has
issued anoticetothe Bihar DGP
and Chief Secretary, seeking a
detailed repart into the death of
anine-year-dd rpevictim, who
died in an ambulance while
waiting for treatmernt.

Govt takes action
againstdoctors

The victim was allegedly
raped and assaulted in Muzaf
{arpur district aon May 26 Mean-
while the Bihar govemment on
Tuesday suspended the Med-
ical Supenntendent of the Sn
Krishna Medical College &
Haspital for dereliction of duty.
Abhijeet Singh, acting Deputy
Superintendent of the Patna
Medical College Hospital,
where the girl died on Sunday,
was divested of the charges by
the health department. — TNS
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NATIONAL HUMAN

RIGHTS COMMISSION

NHRC
intervention
sought over
‘targeting’ of
Hindutva
groups in DK

The Hindu Bureau
BEMNGALURU

Accusing the police of act-
ing under pressure from
the Congress government
and “systematically target-
ing and harassing” indivi-
duals associated with Hin-
dutva organisations, social
workers and traders in
Dakshin Kannada, Union
Minister of State for La-
bour and Employment,
Shobha Karandlaje, has
sought the intervention of
the Police Complaints
Authority (PCA) and the
National Human Rights
Commission (NHRC).

In a letter addressed to
N.K. Sudhindra Rao, Chair-
man of PCA, and a copy
marked to the NHRC on
Tuesday, the Minister said
that a “pattern of intimida-
tion” began shortly after
the recent change in police
leadership in Mangaluru
and had been directed al-
most exclusively at mem-
bers of the Hindu com-

Tunity.
“ of those being
harassed have no criminal

background or history of
unlawful activity. The se-
lective nature of these ac-
tions raises serious con-
cerns about the misuse of
police force as a tool of pol-
itical vendetta, which is en-
tirely unacceptable in a de-
mocratic society governed
by the rule of law,” she
said.
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NHRC intervention sought over ‘targeting’ of Hindutva groups

The Hindu Bureau
BENGALURU

Accusing the police of act-
ing under pressure from
the Congress government
and “systematically target-
ing and harassing” indivi-
duals associated with Hin-
dutva organisations, social
workers and traders in
Dakshina Kannada district
, Union Minister of State
for Labour and Employ-
ment, Shobha Karandlaje,
has sought the interven-
tion of the Police Com-

plaints Authority (PCA)
and the National Human
Rights Commission
(NHRC).

Pattern of intimidation

In a letter addressed to
N.K. Sudhindra Rao, Chair-
man of PCA, and a copy
marked to the NHRC on
Tuesday, the Union Minis-
ter said that a “pattern of
intimidation” began short-
ly after the recent change
in police leadership in
Mangaluru and had been
directed almost exclusively

at members of the Hindu
community. “Many of
those being harassed have
no criminal background or
history of unlawful activity.
The selective nature of
these actions raises serious
concerns about the misuse
of police force as a tool of
political vendetta, which is
entirely unacceptable in a

democratic society go-
verned by the rule of law,”
she said.

The Minister pointed
out that the use of State
machinery to intimidate

and harass citizens not on-
ly breached their constitu-
tional protection but also
violated the spirit of the Su-
preme Court’s guidelines
on police conduct.

“Such actions, if al-
lowed to continue un-
checked, risk undermining
the credibility of law enfor-
cement and disturbing
communal harmony in the
region,” the Union Minister
said.

Probe sought
Urging the authority to in-

tervene to stop unlawful
actions, Ms. Karandlaje
pointed out, “A thorough
and impartial inquiry must
be conducted into the con-
duct of the police officers
involved, and those found
guilty of violating constitu-
tional norms and citizens’
rights should be held ac-
countable. It is imperative
that the Police Complaints
Authority upholds its duty
to ensure that policing in
Karnataka remains fair,
just and within the frame-
work of law.”
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NHRC directs DGP to investigate
torture allegations against CoP Arun

DC CORRESPONDENT
CHENNAI, JUNE 3

The National Human
Rights Commission
(NHRC) has directed the
Director General of Police
(DGP), Tamil Nadu, to
urgently investigate alle-
gations of custodial tor-
ture and human rights
violations made by
Supreme Court advocate
and human rights
activist, Dr. S.K. Saamy,
against Chennai Police
Commissioner A. Arun
and his team.

In a complaint received
by NHRC on December 19,
2024, Saamy alleged that
he was falsely implicated
in a criminal case, wrong-
fully arrested and severe-
Iy tortured in custody by
Commissioner Arun and
other officers.

The alleged abuse,
according to the com-
plaint, was in retaliation
for a previous complaint
lodged against the same
officer. He further stated
that he was denied med-
ical attention during cus-
tody and feared for his
life. Supporting evidence,
including the FIR, court
orders and photographs,
were submitted to the
commission.

Taking serious note of
the claims, the NHRC
described the allegations
as “serious violations of
human rights” and initial-
ly directed the DGP to
submit a detailed report
within 15 days, consider-
ing the matter as urgent.
However, as of April 24,
2025, no report had been
submitted. The commis-
sion has now jssued a

reminder to the DGP seek-
ing compliance within
two weeks.

Saamy said it was to be
noted that Arun had earli-
er been found guilty by
the NHRC in 2014 for mis-
using his official position
in a similar case involving
10 other subordinate offi-
cers. At the time, the
NHRC had recommended
the Tamil Nadu govern-
ment to initiate criminal
action against the officers
and awarded a compensa-
tion of Rs. 15000 to the
complainant.

Criticising the state
machinery’'s fallure to
implement its past recom-
mendations, the NHRC
observed that Com-
missioner Arun continues
to misuse his authority
and has now targeted the
human rights defender.
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NHRC directs DGP to investigate
torture allegations against CoP Arun

DC CORRESPONDENT
CHENNAI, JUNE 3

The National Human
Rights Commission
(NHRC) has directed the
Director General of Police
(DGP), Tamil Nadu, to
urgently investigate alle-
gations of custodial tor-
fure and human rights
violations made by
Supreme Court advocate
and human rights
activist, Dr. 5. K. Saamy,
against Chennai Police
Commissioner A. Arun
and his team.

In a complaint received
by NHRC on December 19,
2024, Saamy alleged that
he was falsely implicated
in a criminal case, wrong-
fully arrested and severe-
Iy tortured in custody by
Commissioner Arun and
other officers.

The alleged abuse,
according to the com-
plaint, was in retaliation
for a previous complaint
lodged against the same
officerr He further stated
that he was denied med-
ical attention during cus-
tody and feared for his
life. Supporting evidence,
including the FIR, court
orders and photographs,
were submitted to the
commission.

Taking serious note of
the claims, the NHRC
described the allegations
as “serious violations of
human rights” and initial-
lyv directed the DGP to
submit a detailed report
within 15 days, consider-
ing the matter as urgent.
However, as of April 24,
2025, no report had been
submitted. The commis-
sion has now |lssued a

reminder to the DGP, seek-
ing compliance within
two weeks.

Saamy said it was to be
noted that Arun had earli-
er been found guilty by
the NHRC in 2014 for mis-
using his official position
in a similar case involving
10 other subordinate offi-
cers, At the time, the
NHRC had recommended
the Tamil Nadu govern-
ment to initiate criminal
action against the officers
and awarded a compensa-
tion of Rs. 15,000 to the
complainant.

Criticising the state
machinery's fallure to
implement its past recom-
mendations, the NHRC
observed that Com-
missioner Arun continues
to misuse his authority
and has now targeted the
human rights defender.
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NATIONAL HUMAN
RIGHTS COMMISSION

‘Targeting’ of Hindutva
groups in DK: Shobha
writes to PCA, NHRC

NEW DELHI, DHNS

nion Minister Shobha
l I Karandlaje on Tues-
daysoughttheinterven-
tion of the Police Complaints
Authority (PCA) and the Na-
tional Human Rights Commis-
sion (NHRC) as the Dakshina
Kannada police were “target-
ing and harassing” individu-
als associated with Hindutva
organisations, social workers
and tradersin the district.

In a letter addressed to N K
Sudhindra Rao, chairman of
PCA, with a copy marked to
NHRC, shesaid thata“pattern
of intimidation” began shortly
after the recent change in po-
lice leadership in Mangaluru
and the action was directed al-
most exclusivelyat members of
the Hindu community.

“Many of those being ha-
rassed have no criminal back-
ground or history of unlawful
activity. The selective nature
of these actions raises serious
concerns about the misuse
of the police force as a tool
of political vendetta, which

is entirely unacceptable in a
democratic society governed
by therule oflaw,” the minister
said.

“Such actions, if allowed to
continue unchecked, risk un-
dermining the credibility of
law enforcement and disturb-
ing communal harmonyin the
region’.

Requesting the PCA’surgent
intervention to stop unlawful
actions, the minister said,
“Impartial inquiry must be
conducted into the conduct
of the police officers involved
and those found guilty of vio-
lating constitutional norms
and citizens’ rights should be
held accountable. It is imper-
ative that the PCA upholds its
duty to ensure that policing in
Karnataka remains fair, just
and within the framework of
law”,

The use of state machinery
to intimidate and harass cit-
izens not only breaches their
constitutional protection, but
also violates the spirit of the
Supreme Court’s guidelines
on police conduct, she said.
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NHRC, India holds Statutory Full Commission Meeting
https://www.pib.gov.in/PressReleasePage.aspx?PRID=2133657
Posted On: 03 JUN 2025 8:39PM by PIB Delhi

The National Human Rights Commission (NHRC), India organized a Statutory Full
Commission meeting of all 7 deemed member Commissions and Chief Commissioner for
Persons with Disabilities in New Delhi today. The meeting aimed to enhance synergy and
cooperation among the Commissions to promote and protect human rights.

Chairing the meeting, Justice Shri V. Ramasubramanian, Chairperson, NHRC, India
emphasised the importance of collaborative functioning among the Commissions. He
suggested convening joint meetings of Statutory Full Commission members at regular
intervals and creating a mechanism to hyperlink the websites of all Commissions to avoid
duplication of cases.

The meeting discussed various issues, including the protection of rights of vulnerable and
marginalized sections, sharing best practices, and minimising duplication of cases. The
participants emphasised the need for joint fact-finding missions, awareness campaigns,
and outreach programmes.

Shri Kishor Makwana, Chairperson, National Commission for Scheduled Caste (NCSC)
spoke about proactive measures taken by the Commission for the rights and welfare of
the SC communities.

Smt Vijaya Rahatkar, Chairperson, National Commission for Women (NCW) said that
NCW has been focusing on complaints, research, awareness and outreach training
programmes for the welfare of women.

Smt Tripti Gurha, Chairperson, National Commission for Protection of Child Rights
(NCPCR) emphasised on running awareness campaigns to stop child trafficking and to
ensure faster legal remedies in POSCO cases.

Speaking on the occasion, Shri Nirupam Chakma, Member, National Commission for
Scheduled Tribes, Shri Rajesh Aggarwal, Chief Commissioner, Commission for Persons
with Disabilities and Shri Daniel E. Richards, representing the National Commission for
Minorities also shared their perspectives and made arguments in favour of having a joint
mechanism between the sectoral commissions for addressing human rights issues of the
vulnerable communities.

Justice (Dr) Bidyut Ranjan Sarangi, Member, NHRC, India, emphasised the importance
of ensuring that welfare schemes reach all sections of society, including the marginalised.
NHRC, India Member, Smt Vijaya Bharathi Sayani remarked that these Commissions are
not isolated institutions but a co-traveller working towards promoting and protecting
human rights.
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Earlier, setting the agenda for the meeting, Shri Bharat Lal, Secretary General, NHRC,
India gave an overview of the unique institutional human rights protection framework of
the country. He emphasised that such interactions among these institutions are useful in
forming a common platform on key issues of human rights and collectively ensure quick
relief to the victims.

Shri Samir Kumar, Joint Secretary, NHRC, India summarized the activities undertaken by
the Commission over the last year.

The meeting concluded with a renewed commitment to collaborative efforts among the
Commissions to promote and protect human rights in India.

NSK
(Release ID: 2133657)
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NHRC holds statutory full commission meeting, joint fact-finding missions
suggested

https://theprint.in/india/nhrc-holds-statutory-full-commission-meeting-joint-fact-finding-
missions-suqggested/2646326/

PTI| 03 June, 2025 10:33 pm IST

New Delhi, Jun 3 (PTI) The NHRC on Tuesday held a statutory full commission meeting
here to enhance synergy and cooperation among the member commissions to promote
and protect human rights, an official statement said.

Various issues, including the protection of rights of vulnerable and marginalised sections,
sharing best practices, and minimising duplication of cases were discussed during the
meeting chaired by National Human Rights Commission (NHRC) chairperson Justice
(retd) V Ramasubramanian, the statement said.

The rights panel chief emphasised the importance of collaborative functioning among the
commissions.

“The National Human Rights Commission organised a statutory full commission meeting
of all seven deemed member commissions and chief commissioner for Persons with
Disabilities in New Delhi today. The meeting aimed to enhance synergy and cooperation
among the commissions to promote and protect human rights,” the rights panel said in a
statement.

The participants emphasised the need for “joint fact-finding missions”, awareness
campaigns and outreach programmes, it said.

The NHRC chief suggested convening joint meetings of statutory full commission
members at regular intervals and creating a mechanism to hyperlink the websites of all
commissions to avoid duplication of cases, it said.

Kishor Makwana, Chairperson, National Commission for Scheduled Castes, spoke about
proactive measures taken by the NCSC for the rights and welfare of the SC communities,
according to the statement.

Vijaya Rahatkar, Chairperson, National Commission for Women, said the NCW has been
focusing on complaints, research, awareness and outreach training programmes for the
welfare of women.

Tripti Gurha, Chairperson, National Commission for Protection of Child Rights,
emphasised the need for running awareness campaigns to stop child trafficking and
ensure faster legal remedies in Protection of Children from Sexual Offences (POSCO)
Act cases.
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National Commission for Scheduled Tribes member Nirupam Chakma, Commission for
Persons with Disabilities Chief Commissioner Rajesh Aggarwal, and National
Commission for Minorities’ Daniel E Richards also shared their perspectives, the
statement said.

They made arguments in favour of having a joint mechanism between the sectoral
commissions for addressing human rights issues of the vulnerable communities, it said.

NHRC member Vijaya Bharathi Sayani said these commissions are not isolated
institutions but a “co-traveller working towards promoting and protecting human rights”.

Earlier, setting the agenda for the meeting, NHRC Secretary General Bharat Lal gave an
overview of the unique institutional human rights protection framework of the country.

He emphasised that such interactions among these institutions are useful in forming a
common platform on key issues of human rights and collectively ensuring quick relief to
the victims.

The meeting concluded with a renewed commitment to collaborative efforts among the
commissions to promote and protect human rights in India, the statement said. PTI KND
DIV DIV

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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India’s commissions on human rights unite for integrated protection strategy

The National Human Rights Commission (NHRC) held a crucial meeting in New Delhi,
bringing together seven member commissions to enhance cooperation and streamline
human rights protection efforts.

https://www.news9live.com/india/checkmate-bjps-new-operation-sindoor-message-
takes-inspiration-from-d-gukeshs-moment-of-victory-2862461

Junaid Dar Published: 03 Jun 2025 23:01:PM

New Delhi: In a significant stride towards strengthening human rights safeguards across
the country, the National Human Rights Commission (NHRC) convened a statutory full
commission meeting on Tuesday.

Chaired by NHRC Chairperson Justice (retd) V Ramasubramanian, the assembly brought
together all seven deemed member commissions and the Chief Commissioner for
Persons with Disabilities, with the overarching goal of enhancing synergy and fostering
robust cooperation. The core agenda revolved around promoting and protecting human
rights, particularly for vulnerable and marginalised sections of society.

The rights panel chief emphasised the importance of collaborative functioning among the
commissions.

“The National Human Rights Commission organised a statutory full commission meeting
of all seven deemed member commissions and chief commissioner for Persons with
Disabilities in New Delhi today. The meeting aimed to enhance synergy and cooperation
among the commissions to promote and protect human rights,” the rights panel said in a
statement.

During the extensive deliberations, key issues such as sharing best practices and
minimising the duplication of cases were thoroughly discussed. Justice
Ramasubramanian underscored the vital importance of collaborative functioning among
these crucial commissions. Participants unanimously emphasized the necessity for joint
fact-finding missions, coordinated awareness campaigns, and extensive outreach
programmes to broaden the impact of their work. To streamline operations and avoid
redundant efforts, the NHRC chief also proposed holding regular joint meetings of
statutory full commission members and creating a hyperlinked system between all
commission websites.

Representatives from various commissions shared their specific insights and ongoing
initiatives. Kishor Makwana, Chairperson of the National Commission for Scheduled
Castes, detailed proactive measures for the rights and welfare of SC communities. Vijaya
Rahatkar, Chairperson of the National Commission for Women, highlighted the NCW'’s
focus on complaints, research, awareness, and outreach training for women’s welfare.
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Tripti Gurha, Chairperson of the National Commission for Protection of Child Rights,
stressed the urgency of awareness campaigns against child trafficking and the need for
faster legal remedies in POSCO Act cases. Perspectives were also shared by Nirupam
Chakma (National Commission for Scheduled Tribes), Rajesh Aggarwal (Commission for
Persons with Disabilities), and Daniel E Richards (National Commission for Minorities),
all advocating for a joint mechanism to address human rights issues concerning
vulnerable communities.

NHRC member Vijaya Bharathi Sayani aptly described these commissions not as isolated
entities but as “co-travellers working towards promoting and protecting human rights.”

Setting the meeting’s tone, NHRC Secretary General Bharat Lal provided an overview of
India’s unique institutional human rights protection framework, emphasising that such
interactions are crucial for forming a common platform on key human rights issues and
collectively ensuring swift relief for victims. The meeting concluded with a renewed and
collective commitment to fostering collaborative efforts to uphold human rights across
India.
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Collaborative Quest: Uniting for Human Rights

The NHRC held a commission meeting to bolster cooperation among member bodies to
protect human rights. Discussions revolved around the protection of vulnerable groups,
sharing best practices, and avoiding case duplication. The meeting underscored joint
missions, awareness efforts, and a unified digital presence to enhance human rights
advocacy.

https://www.devdiscourse.com/article/law-order/3446275-bastars-future-from-naxalism-
to-developmental-hub

Devdiscourse News Desk | New Delhi | Updated: 03-06-2025 22:18 IST | Created: 03-06-
2025 22:18 IST

The National Human Rights Commission (NHRC) convened a significant meeting on
Tuesday, aiming to enhance collaboration between member commissions for the
advancement of human rights.

Discussions led by NHRC Chairperson Justice (retd) V Ramasubramanian addressed
protecting the rights of vulnerable groups, optimal practices, and reducing case
duplication. The importance of synergy among the commissions was a focal point.

The meeting concluded with a commitment to joint fact-finding missions, awareness
drives, and integrated online platforms to streamline efforts, promising a brighter future
for human rights advocacy in India.

(With inputs from agencies.)
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Bihar horror: Rape survivor, 9, dies waiting in ambulance
NHRC seeks report from DGP, Chief Secy

https://www.tribuneindia.com/news/india/bihar-horror-rape-survivor-9-dies-waiting-in-
ambulance/amp/

Tribune News Service | New Delhi, Updated At : 01:28 PM Jun 03, 2025 IST

The National Human Rights Commission (NHRC) has issued a notice to Bihar DGP and
Chief Secretary seeking a detailed report in the death of a nine-year-old rape victim who
died in an ambulance while waiting for treatment.

The Commission said it examined that the contents of the media reports which raise a
serious issue of violation of human rights. "Therefore, it has issued notices to the Chief
Secretary and the Director General of Police, Bihar, calling for a detailed report in the
matter within two weeks," the rights body said.

The victim girl was allegedly raped and brutally assaulted in Muzaffarpur district on May
26. According to the state police, the accused lured the girl by offering her chocolates and
took her to a maize field on the outskirts of her village. There, he allegedly raped her and
then attempted to murder her by stabbing her nearly two dozen times in the chest and
neck. The attacker reportedly left her bleeding and unconscious, believing her to be dead.

The critically injured girl was found by her family members and initially taken to Sri Krishna
Medical College and Hospital (SKMCH) in Muzaffarpur. Due to the severity of her injuries,
she was referred to PMCH in Patna on Saturday. However, upon arrival at PMCH, the
victim was allegedly left waiting inside an ambulance for more than four hours before
being admitted.

Family members claim the hospital authorities ignored repeated pleas for urgent
treatment, and the girl child ultimately succumbed to her injuries.

The incident has sparked outrage across the state, with opposition leaders demanding
accountability from the hospital and even the government.

Meanwhile, the accused was arrested by the police and produced before a court, which
sent him to judicial custody. The cops say that they will file a chargesheet into the case
within next 15 days. The NHRC, quoting media reports, also said that the accused had
earlier committed the same offence with another 12-year-old girl and attempted to kill her.
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India anger over 10-year-old rape victim’s death after alleged treatment delay

https://www.bbc.com/news/articles/cn0gzpOwlrno

7 hours ago

Seetu Tewari | BBC Hindi, Patnha

Cherylann Mollan

Cases of rape and sexual assault often make headlines in India

The death of a 10-year-old rape victim in the eastern Indian state of Bihar after an alleged
delay in medical treatment has sparked outrage in the country.

The girl died on Sunday morning at the state government-run Patna Medical College and
Hospital (PMCH) in the capital Patna.

Her uncle has alleged that the child's condition worsened as she was kept waiting in an
ambulance for around four hours on Saturday before being admitted to the hospital.

PMCH authorities have denied this, saying that claims of a delay in admission are
"baseless".

The girl's death has made national headlines, with opposition leaders accusing the Bihar
government - a coalition led by the Bharatiya Janata Party (BJP) and Janata Dal United
(JD-V) - of gross mismanagement. The government has denied any negligence.

The girl is from the Dalit community, which is at the bottom of the Hindu caste hierarchy.
Dalits face widespread mistreatment in India despite laws in place to protect them.

Following the outrage, the National Human Rights Commission and National Commission
for Women have criticised the incident and asked for the hospital's role to be investigated.

Rape victims cannot be named under Indian law.

The girl was raped on 26 May, allegedly by a man who lived near her aunt's house in
Muzaffarpur. Police have arrested the man and are investigating the crime.

The girl went missing while she was playing outside her house. Her family members later
found her lying injured near a road. Police officials have told reporters that she had several
knife wounds.

She was first taken to a local hospital and then to the Sri Krishna Medical College and
Hospital (SKMCH), around 85km (53 miles) from Patna.

Kumari Vibha, the superintendent of SKMCH, told BBC Hindi that the child had several
injuries, including wounds on her chest and neck, but that her condition had stabilised.
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She was referred to PMCH as she needed reconstruction surgery on her windpipe, Ms
Vibha said.

But at PMCH, the child's uncle said, they faced a delay in admission while the child waited
in the ambulance.

"They [the hospital staff] made us run around for four hours from one hospital department
to another one,"” he alleged. She was later admitted to the gynaecology department, he
said.

The hospital has denied the allegations. IS Thakur, a top hospital official, said that the
child's family had initially admitted her to the paediatrics department but that she was sent
to the Ear, Nose and Throat (ENT) department because of her injuries.

"Since we do not have an ICU in ENT, the child was shifted to the ICU of the gynaecology
department,” he said, adding that the child was brought in an Advance Life Support
ambulance, which is equipped to offer critical care.

"The allegations of a delay in getting a hospital bed are baseless," Mr Thakur said.

The child's plight began making news after a viral video showed members of the
opposition Congress party arguing with hospital staff, demanding that she be admitted.

Opposition parties in the state have held several protests since the death.

Congress leader Rahul Gandhi said that the girl's death was "extremely shameful" and
demanded that strict action be taken against negligent officers.

"The rape victim waited for hours outside PMCH to be admitted... what is the use of the
big buildings being built in the name of hospitals when there is chaos, corruption,
misbehaviour, lack of resources and insensitivity all around?" the state's main opposition
party Rashtriya Janata Dal said on X.

Leaders of the BJP and JD(U) have denied any negligence. Anamika Singh Patel, a BJP
spokesperson, called the girl's death "unfortunate".

"But | myself run a hospital and | know that getting a bed in a hospital is a process which
takes time. People in our government are working responsibly,” she said.

The incident has also brought attention to the condition of Bihar's medical infrastructure,
months before the state assembly election is due to be held.

Last month, a patient at another government hospital in Patna said that a rat bit his toe
while he was asleep. Hospital authorities had launched an investigation into the incident.

On Tuesday, in a scathing editorial titled Bihar's Shame, the Times of India newspaper
highlighted the sorry state of hospitals in the state. It referenced a recent report that found
that only half of all ventilators in government hospitals were functional and that capital
Patna had just one government doctor for 11,541 people. That ratio is much worse in
rural areas.



Page No. 0, Size:(0)cms X (0)cms.

S% DAINIK BHASKAR, Online, 4.6.2025
¢

-
R L

NATIONAL HUMAN
RIGHTS COMMISSION

Dainik Bhaskar

YRPYR YU GifSdar &1 /id arvd § TaRME: PMCH & YR SuTHiered o1 gerr, SKMCH
@1 seherd s, ey w3t 91a- 15 fe7 # ger fearad

https://www.bhaskar.com/local/bihar/news/rape-victim-qirl-used-to-express-her-pain-by-
writing-on-paper-video-135158832.html

TR 17 ©¢ Ugd
TOIFHRGR B 11 I 1 0 NSd St & Aid & Jid § HaaR S IWHR + TaRM forn
81 SKMCH &1 3refierds 3. HURI fauT &I IS fopar g

olex H HRUT §d[T T § fob S5+ XHR Ulferd! &l Wil gl fohar 3R 3o Sl &l 31
b § a1 Frumn | fded & SRM 3% Wy faunT yea1 § s fvar T g

PMCH & JYRI JuTeled Si. i Rig &1 Ug d gel fadl T 51 TRSR &I 3R I IR
TR & Jar A1 § T SR SUHT SYCT el &7 I TRl MUTE | S 3! YR A e
gl

g 6 fa fSierft 3R Tia 3 St @)

TOFARQR H 11 T $1 Gfeld o=l I 26 Hg I XU g1 UT| SRIU A X0 & §lg 3BT 7Tall
3R I IR fean o1 =i 59 Fex oo g3 ot fo I9 Siem A6t o @1 Tl difedn 6 fam
el 3R M &SIl % 1 57 B PMCH B 31T & SR S9! Hid 81 7T |

g 5 e skmeH B ydf oft | a8t 3ael % SR &1 Ue difsal arrd 81 8T 5| fored st
TP IS BTN R &4 8 F §31 Iepd I @i foradht 1 e a1g 7 &t Simars 318
Tt g, @t e @ R

difear & U & st & | o @St 7, af o Ti aiech g8 1S < el ¢

Jgl, TNHR & TRM R Iidex T 7 Fal s F His sfqaid a1 safadt 78t g1 Arman
HTH 3 & 916 qid S o | I d A & 1Y =t & Sarsl § o'l 8T Bl dig i
Tt g5 | R oft IR Fyaw HRaE &1 T

T 3O 91 U 3 AT & 99 NG & Uy [N Pis AMURdTe! el g3 &l
FHIOREY 3 7 R foran, R off & goer & @ m @1

SKMCH 3itfier Siell- S &1 Iig B1 ail e TS oA

URDHR I d1adid § SKMCH Pt 3iefieres ST, fauT $aRY A i, ‘a=dt &1 Igi WIoR Sars el
2, frdht kg &t Sram! T8 R TR

HST & T Pt 79 ¥ I Fod 38T 4Tl e a1 T4 Uga U of okl & Sidex A
SHTIRRE B A &g fbar u11 & gfae W= ft I8 wgrr



https://www.bhaskar.com/local/bihar/news/rape-victim-girl-used-to-express-her-pain-by-writing-on-paper-video-135158832.html
https://www.bhaskar.com/local/bihar/news/rape-victim-girl-used-to-express-her-pain-by-writing-on-paper-video-135158832.html

DAINIK BHASKAR, Online, 4.6.2025

Page No. 0, Size:(0)cms X (0)cms.

WY T3 A fQU S & 3mex

PMCH ¥ a5 & GRRTF ATURdTel & RIUI & dle WY HiAl HId Uig 3 A1Hd P g &
3MTe 3T €| Wy T3t A 9dm fh, g1 & STFeR! J3 9T dled & a1 Wl

T iR o &1 818 dad o Hact 999 & e iU & 19 ¢1 &1 Aqa WA
faumT & i 98 IRy SfERal-3Ru. e, e, Rig 3R vHe FUR H4 |

Tg ¢ U& & GoIFhRYQR & SKMCH 3R T & UeAT PMCH Siax I+t af &1 offg
Sl S & a1 ot off T Iran ST, S9e RIS HIRATS o Se |

31 A &I PMCH ¥ S &1 4 ¢ & d1¢ YT fbar 7T 1| 39 GRM YU WS vgaa & 8
f | HG U el 3R HAGA & SN P d1¢ S DI Hall 1T T T |

NHRC = g% 9fad, DGP I G Sfarel

3 A B AT AFANYSR START (NHRC) A I H foran 8 1 3manT = f9gR & g 9
3R e HeIe e Bl Tfed ot 3 &1 g & iR Ruld U=1 v Y FaT 8|

YRR T FTaiid § Nfedr &1 71 3 oe1 o1, Bl 31 Y $2 61 el o 8 I=i B as -
JSUT HR HRT 21 I IRE T ITD! ART | R 1 89 <IN & gaTd B T AT | ITb!
i TSUI-dSUTeR AR | Ugd Ufd 3@ Y ot Il T8 | 319 fohddh WeR fofar XghI!

YT = SR T TR GoebT

3R, I DI HId P F1¢ IR X I ATHUN 7 R AT g1t & TR DT 3T &b g B
faar uT| 91 TAHE 9Te & U WR IR 38 8T T

3R Bt 3 I8 3R AT 7T ¥ BRR §1 TP o8 B WMt 81 bl g1 AR Y 2 2y
g3 ¢ | Ugdl! Tl Uie T Ugd SR IRl &l I1d ugd &t o g Ut Wy el I 3

10 T g H YU BT < AT 3RIY

= & 79 & AT 2 T H i T ¥ 1 U Uef R Afgd Tg & quid # 8, g1 T[e i
P URaR & 1Y g1 10 I1d Ugd AR = AMH Bt 9t & 1Y XY Har U1l 39 F1€ A =
39 i T §18R FpTd fear o7l

DM Sial- Tt et o St &1 Fofr feamad)

HOPAYR DM g8d HHR T 3 §arl, Yo Seg-8-Sleg FSL RUIE Ay Teiviic aRR
HAN | TS T DR G B ol [Gars Smad |




DAINIK BHASKAR, Online, 4.6.2025

Page No. 0, Size:(0)cms X (0)cms.

TRAR ®T 8.25 ARG BT Aol (AT S IGT & | IBH B Ugal fdhed & 4,12,500 FUY &I
YT &R e mar g1

TTer weamor ueIRie Rt &Y FEw foar o 8 f 3mRiu v R g1 €t gaias Ay o gudt
¥ 4,12,500 FUT DT YA fbdm STE |

DT S URAR B 8 A 7750 TUT URH & ST | $H AhR URAR PI Wigpid U= il
4T 8| AT &b URAR &I 19 A o1 A= f Sudsy = &1 Few fear g1

fauer 7 AT WHR BT O
tifsd uRar § i dord

HTAAR &1 F=i & URAR ¥ e a1 ufauer dordl a16d GolihRyR Ugd | 361+ dgl- '11
T &1 edl o 1Y b H gafT| fagR & PIg T forar -1gt oigi Uil geT el 81 %! | I} fogR
T RISl &1 AR | Sh1H P b+ ATl BIs el g, Jiord age J &l |1 fogR & A1 &1
Al A AT B

SR P1 faRiey A

U HifSar &t Hid &1 foRie dd gU HIO 3 JHaR &1 geall e’ AT (HabTa | galdbd STyH
T S Ied 8139 & e a3 | gfery-TRI 3 S driadisi & ol §d W 81 Adb
feam) gfera 7 uga @ Ik & It <t

ST 3 WY FA HITA Uied & S bl AN bl 3R IRPR &b RAATH FTHB ARSI Bl
Y SR SO Adreit ol fiewraa & forar mar un|




HINDUSTAN, Online, 4.6.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Hindustan

M A Fe-it YU Nifgar @t H1ét At g F Teft, IqaR feR & Gad 98 sRuara o
81 & g, NHRC WY I
THHUAITT IR S8R &1 qaU 987 3RUdId ¢ YO Wiferet &I Jgiaer off (& §1 75,

AP IR AfSha il o) HHt  ggt TS B wdf Tt foar o @7 B Sreferss Wi, ST
FHART fauT = Sarn i g=dft & Sa § fhdl TRE 3 Hiame! ol & Ts 2|

https://www.livehindustan.com/bihar/kudhani-rape-victim-trachea-was-cut-by-accused-
did-not-found-treatment-in-skmch-201748928408112.html

3 9 2025

TR Fofdt H Fa-1 o1 gshH UIfSdT &t i -1ail de T3 T, 59 Site & fol TqhurwId
A G1ee iR vy Sfaex 781 81 39 SR HifSar &) Uid 7 918 YW 1 UgT| ST
faUTT & Sigex] &1 STRT § HfSdl BT AT I g7 U7 STACT faHmT ot 3fidt & I
HTRTA BT JGqTe o) 8, Al AW 3R 7R STR= & o Iuesor =gt g1 7R Sz
& forT ST q IUHRT HIHT TSl B |

THHUATT IR S8R &1 Ja9 987 3RUdTd ¢ YO Wfaret &I Jgiaer off & 7 7S,
dferT URT Afsea wifal o w4t F ggt 7S & ydf 761 fovar o @1 B 1 srefters o, BT
FHART AU = Far o St & 3ot § foheil IRE &1 DIdTe! Aol Bt T8 | T 79 I I
fera 38T U1l Ted uge U off Toidl & STaer 7 STIRH R G s foar Ul &l gfe gH
W} I I 7| i Tl de- b HRUT SATS H IR &l Yo A

ST, IR HUR T Toi! & &1, Jid HAR, Sl [ao’T YRGS & Tgdld & dIc gad! Bl a16R
o &1 FUTT foram 71T o7 | T8 UeT & Siger ¥ 91 &1 113, Wi dai faRIug Sidex SadmT
TR G & HRUI TR F g1 Holh? THiTTa Nl 17| 9gaR Salrsl $T GR1 W fosar |

NHRC Ht T%ad

Pl Bl TGN Y ghH & d1G 1S & GRM UIfSdl &1 Hid A | AP AHASR
3TN (TSR = Tad: T foram §1 3manT 3 fogR & ey 9fRig iR gfery weifewe
HI ey TR FR & g & iR fagd RuiE <3 & H81 81 ol Bt gy Gifedl &1
e AfSehd dlas Ud SRUdTd (QUrie) # U 5 & Hid 81 718 2|

RSl &1 3R § o a=i & fafden caura fiam 9 ugd gel tgay # SaoiR &1 U
IS & A1 26 AS DI THH I3 & dlg ARG = 7TaT Xa fear unl 39 7R Ry &
T EHAIE H T R a7 oT| 8T f9vTe- U1 30 He & 39 HuAdied Yo foar
T |

HaMTasl B Ugal fobed foredt



https://www.livehindustan.com/bihar/kudhani-rape-victim-trachea-was-cut-by-accused-did-not-found-treatment-in-skmch-201748928408112.html
https://www.livehindustan.com/bihar/kudhani-rape-victim-trachea-was-cut-by-accused-did-not-found-treatment-in-skmch-201748928408112.html

HINDUSTAN, Online, 4.6.2025

Page No. 0, Size:(0)cms X (0)cms.

AR & forell U=meH &1 3R ¥ difed uRar &1 gaias &1 Yirae fedn 111 $d 8.50
TG 0 & G3HTgo! H Ul fhed IR ARF 12 B9IR 500 04 faU MU & | Sed A foren sweamon
UTIBRI DI SRIUUA SRR 814 & 1Y g1 G3{Taol ! gas] faved Ut =g YT o= &l &gl
gl

SITH god $HR I 7 JadbT & URAR &1 Ufade 7750 ¥Ud UH 3R difed aRar
B BRI AIHS &7 BT 13z & Hrears o1 Az ot e 31




HINDU, Online, 4.6.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Hindu

Karandlaje seeks NHRC intervention over ‘targeting’ of Hindutva groups in
Dakshina Kannada

The police, acting under pressure from the Congress government, are ‘systematically
targeting and harassing’ individuals associated with Hindutva organisations, social
workers and traders in the district, alleges the Union Minister

https://www.thehindu.com/news/national/karnataka/karandlaje-seeks-nhrc-intervention-
over-targeting-of-hindutva-groups-in-dakshina-kannada/article69653373.ece

Published - June 03, 2025 09:09 pm IST - BENGALURU

The Hindu Bureau

Accusing the police of acting under pressure from the Congress government and
“systematically targeting and harassing” individuals associated with Hindutva
organisations, social workers and traders in Dakshin Kannada, Union Minister of State
for Labour and Employment, Shobha Karandlaje, has sought the intervention of the Police
Complaints Authority (PCA) and the National Human Rights Commission (NHRC).

In a letter addressed to N.K. Sudhindra Rao, the Chairman of PCA, and a copy marked
to the NHRC on Tuesday, the Minister said that a “pattern of intimidation” began shortly
after the recent change in police leadership in Mangaluru and has been directed almost
exclusively at members of the Hindu community.

“Many of those being harassed have no criminal background or history of unlawful activity.
The selective nature of these actions raises serious concerns about the misuse of police
force as a tool of political vendetta, which is entirely unacceptable in a democratic society
governed by the rule of law.”

The Minister pointed out that the use of State machinery to intimidate and harass citizens
not only breaches their constitutional protection but also violates the spirit of the Supreme
Court’s guidelines on police conduct.

“Such actions, if allowed to continue unchecked, risk undermining the credibility of law
enforcement and disturbing communal harmony in the region.”

Urging the authority to intervene to stop unlawful actions, Ms. Karandlaje said, “A
thorough and impartial inquiry must be conducted into the conduct of the police officers
involved, and those found guilty of violating constitutional norms and citizens’ rights
should be held accountable. It is imperative that the Police Complaints Authority upholds
its duty to ensure that policing in Karnataka remains fair, just and within the framework of
law.”
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Union Minister seeks PCA, NHRC intervention over "targeting’ of Hindutva groups
in Dakshina Kannada

In a letter addressed to N K Sudhindra Rao, the Chairman of PCA, and a copy marked to
the NHRC, the Minister said that a 'pattern of intimidation' began shortly after the recent
change in police leadership in Mangaluru and has been directed almost exclusively at
members of the Hindu community.

https://www.deccanherald.com/india/karnataka/union-minister-seeks-pca-nhrc-
intervention-over-targeting-of-hindutva-groups-in-dakshina-kannada-3570053

DHNS Last Updated : 04 June 2025, 00:38 IST

New Delhi: Alleging that police in Dakshina Kannada “targeting and harassing” individuals
associated with Hindutva organisations, social workers and traders in Dakshin Kannada,
Union Minister of State for Labour and Employment, Shobha Karandlaje on Tuesday
sought the intervention of the Police Complaints Authority (PCA) and the National Human
Rights Commission (NHRC).

In a letter addressed to N K Sudhindra Rao, the Chairman of PCA, and a copy marked to
the NHRC, the Minister said that a “pattern of intimidation” began shortly after the recent
change in police leadership in Mangaluru and has been directed almost exclusively at
members of the Hindu community.

“Many of those being harassed have no criminal background or history of unlawful activity.
The selective nature of these actions raises serious concerns about the misuse of the
police force as a tool of political vendetta, which is entirely unacceptable in a democratic
society governed by the rule of law, " she said.

“Such actions, if allowed to continue unchecked, risk undermining the credibility of law
enforcement and disturbing communal harmony in the region.”

Requesting authority' s urgent intervention to stop unlawful actions, the Minister said, "
Impartial inquiry must be conducted into the conduct of the police officers involved, and
those found guilty of violating constitutional norms and citizens’ rights should be held
accountable. It is imperative that the Police Complaints Authority upholds its duty to
ensure that policing in Karnataka remains fair, just and within the framework of law.”

The use of State machinery to intimidate and harass citizens not only breaches their
constitutional protection but also violates the spirit of the Supreme Court’s guidelines on
police conduct, she said.
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